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BEFORE THE HON'BLE NATIONAL GREEN
FRIBUNAL, PRINCIPAL BENCH, NEW DELHI

In the matter of:
Dharamvir Applicant

Versus

Strate of Haryana and others cevew Respondents

ADITIONAL COMPLINCE REPORT ON BEHALF OF
RESPONDENT NO. 17

MOST RESPECTFULLY SHOWETH:

1. Preliminary Submission: That the
deponent/Respondent No. 17, M/s Kala
Amb Infrastructure Development Company
(KIDC), is filing this additional compliance
report in strict adherence to the directions
issued by the Hon'ble Tribunal vide Order
dated 15.10.2025 in the above-noted
matters. The Respondent No. 17 has been
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operati :
perating the Common Effluent Treatment

ilrilgtl rﬁlin) of 2.5 MLD capacity in Kala
o Strial Area since 04.12.2023, with
S 0 Opérate granted by the Himachal

radesh Sta.te Pollution Control Board
(HPS.PCB)..Thls report addresses the specific
queries raised in Para 7 of the said Order
supported by relevant data and annexures,

2. Compliance with Direction (i): Number of

Industries Enlisted with Respondent No.
17 The CETP Kala Amb is operational and currently
66 numbers of Units are -sending their effluent to
CETP Kala amb. First phase of CETP is currently
receiving  primary treated waste water of
Pharmaceuticals formulations base units excluding
EC applicable units. List of the units with quantity of

water received from them is enclosed as per annexure

-A.

3.Com151iance with Direction (ii): Mode of

Conveyance/Transportation of Effluent

from Industries to CETP That the effluent

from enlisted industries is conveyed to the

CETP. closed four No. of water tanker

transport compliant with HPSPCB norms].
The tanker system uses leak-proof,
dedicated vehicles equipped with GPS
_tracking for secure transport for secure
transport. _

. For all wunits, closed water ta}.nker
tranéport is employed, with manifests
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4. Electricj
ity ~The Power connection of 130
KVA ig released py + .
= - y the H.P.S.E.B. in favour
of KI :
: DC for Oberational CETP. The monthly
aver ~ - oy
€rage electrlmty bill is approx. Rs. 2,
40,000 per montp. Copy of electricity bills
of last three months are enclosed here with
as per Annexure -B,

5. Compliance with Direction Quantum of
Treating Chemicals Used. The .major
chemicals are used in treating effluent

=
water are lime, Alum, Polyelectrolyte, Urea,
DAP' and Chlorine. The Quantum of
chemicals are used in last three .months
are:-
Chemical Detail of CETP Kala Amb for last
three months
Item Name Month Consumption in Kgs.
Lime Oct-25 285
N Alum Oct-25 267
Polyelectrolite | Oct-25 25.6
= Urea Oct-25 15.5
DAP . Oct-25 15.5
" Chlorine Oct-25 31
Item Name Month | Consumption in Kgs.
Lime Nov-25 320
Alum Nov-25 . 294
Polyelectrolite | Nov-25 27.1
Urea NOV'25 15
DAP Nov-25 15
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py of CETP chemical log book is enclose

herewith as per Annexure -,
6. Compliance with Direction (iv): Sampling
"~ and Analysis Results of Water Quality of
, Effluent at Discharge Point of Confluence
in River Markanda That Respondent No. 17,
in coordination with HPSPCB, has
conducted sampling at the CETP final outlet
and the point of confluence with River
Markanda on 11.12.2025. The samples were
analysed by HPSPCB and report dated on
02/01/2026.
- All parameters are within permissible
limits as per Consent to Operate and
- HPSPCB norms. No violations observed.
- . Results from the latest sampling: copy
‘ " of analysed report dated 02/01/2026 is
, enclosed here with as per Annexure D.
7.That Respondent No. 17 reiterates its
commmitment to environmental compliance
and has implemented no untreated
discharge. The CETP is functioning
efficiently, with real-time data shared with
HPSPCB. All actions are in line with the
Hon'ble Tribunal's directions, and no lapses
exist on the part of Respondent No. 17. The
allegations in the OA, insofar as they pertain
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baseless. are denied as

PRAYER In viey of the above submissions
and annexed documents, it is most
respectfully prayed that the Hon'ble
Tribunal may be pleased to: Take on record
this additional compliance report; dispense
with  the  personal Appearance  of
representatives of Respondent No. 17 Pass
such other and further orders as deemed fit

in the interest of justice.

~Date:10.01.2026 Answering Respondent No. 17

Place: Nahan HP through Counsels %h&&
: ' Brijesh Chauha% ('
Chander Mohan Shgrina &

Advocates

267/7, Hindu Ashram Road,
Near Delhi Gate, Nahan, H.P.
Mob: 9882370777;
Email:brijeshnhn@yahoo.com
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UNAL, PRINCpa| BENCH, NEW DELHI
In the matter of :

Dharainyiy ool
...... pplicant
Versus

State of Haryang and otheyg Respondents

AFFIDAVIT

If Chander Shekhar Pushkarna,aworking as Director,
a‘UlhO“S@d person for Kala Amb [nfrastructure Development
Company, Village Ogli, Tehsi Nahan, District Sirmaur, HP,

- 173030, d_o hereby solemnly affirm and declare as under:-

. I am authorised person for aforesaid Kala Amb Infrastructure
Development Company, I have gone through the records of the
Respondent No. 17 and [ have made myself conversant with the
facts of the present case therefore, I am competent to depose,
and contest the present matter on behalf of Respondent No. 17,
1.e., Kala Amb Infrastructure Development Company.

2. That the accompanying reply (Compliance Report) has been
drafted by my counsel under my instructions. The contents of
accompanying reply may kindly be read as part and parcel of

 this affidavit, as the same are not being repeategl herein for the
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Effluent received in the Month of OCTOBER 2025 in CETP KALA AMB

Q

= = - Day wise effluent received in KL .
SN Name and Address of Membet indus! 1] 2 3 4 5 6 7 8 9 10 K] 12 13 14 15 16 17 18 19 20 21 22 23 24 25 26 27 28 29 30 31 |Total
1 __ IPhushkat pharma 4 4 4 4 4 20
2 __]Aips Communication pvt itd 35 35 35 3 35 14
3 |[MMG Rearncare 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 12 252
4__ |Dignal Vision 4 U 5
5 | Velinton Heakncare 4 4 4 4 4 4 4 4 a 4 4 4 4 4 4 4 4 4 4 76
6 3s 35 | 35 35 35 35 35 35 35 35 35 35 35 35 3.5 35 3.5 35 35 35 35S 3.5 77
7 16 8 8 116 8| 16 16 16 16 16 16 8 16 16 16 16 16 16 8 12 16 16 8 12 16 16 16 16 392
8 _ |Himsagar Laboratones Ltd 35 N & 35
9 |Gnosis Pharmaceuncals Pvt Ltd 35 13s 7 351 35 7 7 35 7 7 35 35 35 35 7 7 7 35 35 7 35 7 7 7 7 7 140
10 |Welcure Remedies s 3s 35 35 3s 35 35 245
1 Integrated L abarateries 3s 3.5 35 35 3s 35 35 245
4 |8 4 4 8 2 2 3 a a 8 P-4 a 8 4 4 a 4 84
3 4 8 : 4 ) 20
14 35 35 3.5 35 35 35 35 | 35 35 35 35 35 35 EX) as 3s 56
15 4 4 a 4 16
16__|Agua Parentral 8 4 4 4 4 24
17__|Onson pharma intemational 8 4 4 4 4 24
18 |Symbioss Pnarmaceuticals Pvt_Ltd 35 35 | 35 35 35 35 35 35 3s. 35 3s 3s 3s 35 35 35 35 35 35 35 35 35 77
18 |Shvem Enterprises b 3 o 1]
20 _|AMN Lite Pv Ltd 35 35 | 35 35 35 35 35 35 35 3.5 3s 35 35 35 35 35 35 35 35 35 70
21 |Athens Life Sciences 7 7 7 35 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 1435
22 |indkus tiotech indra 35 35 | 35 3.5 35 35 3.5 35 35 35 35 35 35 35 3s 35 35 35 35 35 35 X 77
23 |Lakra Polytex 35 35 35 105
24 |Pelicaps India 35 35 35 3s 3s 35 21
25 |Grampus Laboratones 35 35 35 105
26 |Siddhi Vinayak Industnes 35 35 35 35 14
27 |Adwan Pnarma 35 35 35 35 14
28  |SBS Bictech Unt-1 35 35 35 7 35 35 3.5 3.5 35 35 385
28 |Pnmus Phammace:ticals 35 3s | 35 35 35 35 3.5 35 7 105 105 105 105 7 35 7 7 35 7 7 7 7 7 140
30__|NIXi Laboratories Pvt Ltd 6| 6 6 6 3 6 3 3 6 3 6 3 3 6 3 3 3 3 3 3 6 6 6 138
31 _|Alencure Biotech Pvt Lid 1]
32 |sunvet Pharma Pvi Ltd 35 35 35 105
33_ |Oscar Remeaies 35 35 35 105
34 |Systole Remedies Private Limited 35 35 [ 35 3.5 35 3.5 35 35 35 35 35 35 35 35 35 35 35 35 35 35 35 35 77
35 |Protech Telelinks 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 7 154
36__|Sarv Biotans Pvt Lig 7 7 7 105 | 105 7 105 105 105 105 105 105 105 105 105 105 7 7 7 7 7 7 195
37__|Accura Care Pharmaceuticals Pvi Lid 7 2 7 7 7 7 7 7 7 7 7 7 7 35S 35 35 35 35 7 35 35 35 126
38 [MBC Industnes 35 3s 35 35 i 35 175
38 _|JMM Laboratones 35 35 35 35 14
40 ISai Tech Medicare Pvt Ltd 35 35 | 35 35 35 35 35 35 35 35 35 35 3s 35 35 35 35 35 35 35 35 35 7|
41 |Ovation Remedies 35 A5aliEass 35 3s 35 35 3s 35 35 35 3s 35 35 3s 35 35 35 35 35 35 35 1 77 |
42 _|Elnova Pharma 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 a a 4 4 4 4 88
43 |Microgen Hygine { BROP ) 35 35 % 35 105
44 |JMM Formulation Pvt Ltd 35 35 |
45 _|SAI CORPORATION 4 a 4 a 4 4 a 4 3 a a a a a 2 2 4 & 72|
45 _|KAG Industnes 112 | 24 | 80 [ 80 | 60 | €0 40 24 108 52 28 40 12 12 16 64 80 100 120 40 12 20 20 1204
47 _|iskon Remedies 35 35 [ 35 35 35 35 35 35 35 35 35 35S 3s 3.5 35 35 35 35 35 35 35 35 35 805
48 IMicro Organics Pharmaceuticals Pvi Ltd 35 3.5 35 35 35 35 21
49 _|Horzon Bioceutrcals 0
50 |Medisys biotech 35 35 35 105
51 __|Samay Pharma India Pvt Lid 35 35 35 3S 14
52 |Astrazen Pharmaceuticals Pvt Lid 0
53 | Mediung Life Sciences 0
54 _|Candour Pharmaceuticats 35 35 35 105
55__|PPA Pharma 35 35 35 35 35 175
56 __[Sahika Pharma 3s 35 3s 105
57 |Alpex Pharma 35 35 35 35 35 35 21
58 _|Somadill Biotech i 0
59 [Caspian Pharmaceuticals 35 35 35 105
60 _[Star fifterations syastem 0
1__[Super Nowa 1]
2__|Rich Products & Solutions Pvt Ltd 24 ) 8 24 | 24 | 2a | 24 24 24 24 24 24 24 24 24 8 24 B 24 2 23 2 2 24 34 24 34 24 24 22 24 o712
3__|Biologics Inc 9
54__ISks Metals Pvt_Ltd 35 35 | 35 35 35 35 3.5 35 35 35 35 35 35 35 35 35 35 35 35 35 35 735
65__ | Avion Cosmatics Pvt Ltg ) a 4 a 4 4 4 4 4 4 a 4 4 2 2 2 a Y 2 7y 76
66 _ |Pladis india pvt_hd 35 35 [ 35 [ 35] 35 3.5 3.5 3.5 35 35 35 3.5 35 35 35 35 35 35 35 35 35 35 35 35 35 35 S1
Total i 267] 82] 241] 246] 119] 230 220] 1925 277 210] 1935 94] 1805] 1815 ctm 5 242) 2395| 2205] 1475 40 24 32 S5] 1835 168 69] 2005] 1925] 1705] 1725] 1875] 52555
wre Vey,
2
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|
Effluent _‘mumm?mn in the Month of November 2025 in CETP KALA Avs
i . Day wise effluent received in KL. 31 - Total
7 + Name and Address of Member Industry 1 2 3 4 5 6 7 8 9 10 11 12 HH 15 ® ] 17 B 9] 20] 1] 221 31 227257 27 28 | 29 | 30 o
0 Phushkar pharma 4 4 4 4 4 | 4 4 4 4 4 14
2 |Alps Communication pvt itd 35 | 35 35 35 .
0u MMG Healthcare 12 12 12 12 12 1 12 ]2 12 12 ] 12 12 12 | 12 Rl 22222 2| 12 | 12 12 12 | 12
1 |Digital Vision 3 ¥ < | | | 44
3,; [Veliinton Healthcare 4 4 4 4 4 4 |2 | 4 | | 3| {2 4 =
i |Vianyasha Pharmacutcals 35 351 35135 | 35] 35 35 35 35135 35 [ 35 35 351351351 35]35[35] [ 35]35] 35| 3535135 IE]
[Varav Biogenesis Pvt Ltd 16 8181 w1 %[ %] 16| 6] & 156 16 16 1% 1 6] 81 w6 16| 16| w16 5| 6l 6 6 5 6 6] 5 448
3 |Himsagar Laboratories Ltd | | | | | | | *m.\
? |Gnesis Pharmaceuticals Pvt Ltd 7 351 7 7 7 351351351351 7 {35 7 [ 35135133 351351351 7 [35( 351 7 135735 7 7 1351 7 7 138 5
0 [Welcure Remedies 35 35 |* 35 35 185] 35 | | 35 35 =
11indo Herbal Extractions 8 8 4 8 4 4 4 4 4 | 1 2 1| " a 3 2 2 MA
2|Indo Phytochem Pharmaceuticals 4 8 4 4 | 1 8 _ | | 8 8 - i
3 [Indo Rama Engineers 35 35 35 35| 351 35 | 351 35| 35 35] 351 35 . uumﬂ . m . . - . ; < r %
4]Rica Enterpnses M - o M 7 > : a | a|a]ala 4 2 4 HIENE 56
3|Aqua _umﬁ,maa_ — r: T a4 | 2 3 3 4] e a1 a1 al a] s a1 64
E internationa
w mewqom_mmwnwad.mnm:_aam Pvt Ltd 35 351 35| 35 35| 35( 35 35 135]35] 351351 35 35[135]| 3535 35 ! 35 __ W 35 _. 35 # 35| 35| 35 ] 35 mwm
wm:zmamama:mmm 35 35| 35] 35 [35( 35 35 35| 35 35] 35| 35 351 35]35[35(35| (35| 35]35] 35{ 35] 35 . mww
LIAMN Lite PuiLtd 7 7 7 7 77| 7 7 1l 1l 77177 7l 7zl 7zl 7171 " T7 17| 77 uw uqm % >
nces -
wﬁ.wmmmmw%mmm.m:%m 35 35| 35] 35 | 35| 35| 35 35 135] 35] 35| 35] 35 35| 35 ww 35] 35 uw__ ._uu__u.u ww 35 -
2 |Lakra Polytex 35 75 35 35 [ 35 35 175
3|Pellcaps India 33 35 35 | 1 35 ““M
4|Grampus Laboratories 35 | 5 T
5|Siddhi Vinayak Industries = T3 35 ! =5 B = 351 I 28
6|Adwin Pharma 35 53 35 35 35 <k - # : uq T 7 L7 1 71 1785
7|SBS Biotech Unit 1 = 5 N 7 | 71 71 7135] 7171 71 71 717 171717 w ? I O A 175
8 |Pnmus Pharmmaceuticals — - o = 7 7 = 7 7 7 7 7 7 7 7 7 | 7 _ _ _ -
9 [NIXI Laboratones Pvt Lid 7 : : [ | | _ I
i0 | Alencure Biotech Pvt Ltd 35 55 35 | | | 35 [« | | | m,.\_m 1
$1 |Sunvet Pharma Pt Ltd - 35 | - 51351 35| 35| 35 35
i2|Oscar Remedies 3 w 35T 35 1 35 1351355135 35 | 35| 35| 35| 35| 35 qu 35 qu uﬂw @w uqu uq 5] 3 “ A s
i3[Systole Remedies Prvate Limited 3. 5 = = 7 7 = 7 7 7 7 7 7 A‘N w9 Ll w2 2] 2 2] Nomm __
14 [Protech Telelinks M 5 5 s s B s B 8 | 8 8 8 uSw _ wwm. 35 (351 7 1350 35] [ 7 [35| 3535 7 |35 _mmu |
i5[Sarv Biolabs Pvt Ltd 35 | 35| 35 | 35| 35| 35 35 | 35| 35| 35| 35 | _ L T i (. i (351 | [ i ,
6 |Accura Care Pharmaceuticals Pvt Ltd 35 35 35 35 i “ 5 _ _ i T 1 T35 ] I i 1 | ~_ - p_ __ = |
7]MBC Industnes 5 350 s e s (351351351 35155135 :iuu_uﬂww_ﬂww_ui .
8|JMM Laboratones = 35 ] 35| 35 | 35| 35 35 35 135 R [35] 35|35 35( 35135 [ 35[35[3 7 N N T N
3[Sal Tech Medicare Pt Lid wm 351 351 35 | 35 351 35 35 | 35| 35 TR BTN Y 7 I N O S I A O ) __ R = {
0|Ovation Remedies a 2 2 4 .4 4 4 4 4 4 | 35 | | | | | [ __ I I | | | o |
1|Elnova Pharma [ | | | | | n ~_ 7 N I 1 80|
2 |Microgen Hygine ( BROP ) r 2 7] ] 4 4 1 4] 4] | 5 ” 40 | 45 | 48 | 36 | 24 | 28 | | 950 |
3]JMM Formulation Pvt Ltd y 73 2 2 2 | &4 | 4 4 G0 | 24 | 48 | 40 | 48 | 48 | 60 | 64 | 40 | 28 | 8 | 8 | w:_wu_um_ 3535|3535 | [ a5 |
4 ]SAI CORPORATION 20 0 [ 2¢ [ 16 [ 24120116020 24 L8 B e tas 35} 35]351as]3s)3s __ Tas| | (asl [ | 1 1 ws |
5|KAG Industries 35 35 ] 35| 35| 35]35] 35 3 ! >3 I i i [ __ A _ i _ === _mm L_
6 |Iskon Remedies 35 35 [ | | | | 1 _ I I l (35 | | >
7[Micro Organics Pharmaceuicals PVl Lid 2 B S I S S Y3 S - N —5
§|Horizon Bioceuticals 35 = 35 __ O M N __ —a—
3|Medisys biotech 35 T | T 1 | | | - [ 05 |
0|Samay Pharma India Pvt Ltd - T I I [ | [ 351 | I I 1 1 71
1] Astrazen Pharmaceuticals Pvt_Ltd. < 35 35 [ = | 1 351 I _. | | | o |
2|Medking Life Sciences 35 ; 35 _ I I | __ S , ] 345 !
3]Candour Phammaceuticals - 35135 135 ” _ T 135 1 225 |
4|PPA Pharma 5 wm | _. 3.5 1 lss| | s |
5[Sahika Pharma 35 35 7 |35 [ — T | 1 ¢ Ld
5|Alpex Pharma 35 3.5 | I I i I [ 1 | u.w ==
7]Somadill Biotech __ N B N L N m% —
8|Caspian Pharmaceuticals 35 22 | 22 | 24 | 2a | 24 | 24 | 241 24| 16 — i I ]
g |Star filterations syastem 24| 24 | 24 | 24 | 12 |12 ] 121 W2 [ __ 35|38 gs| 3535351 | __ T ol
0[Super Nowa FTE N 2 I P2 EEN RN RN RN RN e oy i I TN N .
1[Rich Products & Solutions Pvt. Ud = 35 35| 35]35] 35135 35 351 4 T T s sl m,_ s |
2|Biologics Inc. 35 351351 35135 353 33 2 N T TR 5535 | 35| 3s | 35135 S o owes |
3[Sks Metals Pvt. Ltd. 35 35 n T4 2| 2| @ T T35 35 35] 351 35| 35 35| a7 [ 208 | 196 | 23751 2315] 223 ] 204 |
4 lintegrated Laboratories r 2 4 4 i 35|35 35 | 35| 35| 351 35 885|986 | 227 | 217 | 222 | 204 | 191 181
i5|Avalon Cosmetics PvtLtd. 35 351 35 w.u 35 | 351 35 e 78 | 199 | 228 [16685] 203 | 211 |1
B |Pladis India Private .._a \re Oo. 7 162 | 5452225 187 | 178 | 181
Total &,
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HIMACHAL PRADESH STATE ELECTIICITY ROARD LINITED A State Govt, Undertaking)
Y miectodcity Dill Nowwebor-28 HPSTIL 101p Lino Hs. 1 18001608060 or 1912
FALA AMD SI-DIVISICH QR D B0 &0 Corplex, Fanurpt L Shimla=9.coqri@hpach, in 01772626104
~2rDivdaton cobe: = 1024 Elnctedlctty Qetotsmin: Fieat Floor, Sham Sacan, Khaling ghimla-2
T PAN: = AACCHIAOAE o lmane et vty anit 1 com, 0177-2624525
CoTsTmIT
Mo M/S KALA AMD Avatled Sipply voltags (kv 11,00 Bill ta, g 1515'00‘“'-&475
Consarmer 1D INFRASTUCTURE Standud Sueply Voltaga (k)| 11,00 DLl Pate 04.11.2029
legrsy AZC 1. | DEVCO MWrrering Voltags (kv) 11.00 Laae Peading ate 01.10.2029
In=tallation No.| 200012000411 Tard(f Cateqoey . LIPS~TWo Part Current. Reading Date | 31.10,2029
Adiress ' Connected Load (k) 150,00 “ash/Drate Due Date  [20,11.2025%
o 002769429 Sanctionat Con. tvmand (kVA) | 130,00 . clinen. Due Date| 20,11.202%
1124 173000 02 Billing Con.Dvmon (kVA) 120.00 ' Billing tenth(a) 1
- Beter Reading Unie J1324M01
o .
WICICr_Reantnp
Meter No. New Old Difference Multiplicr Adjustient/ Consumptlon
Reading Reading Estimated anits
Ttal A\ Energy 12249984 41596820.000 4010880.000 1490107000 0.20000 . o 29602,060
Total W Evergy 3258580.000  3110000.000  148580.000 0.20000 0 29716.600
Mol hours (KVAN) 2404210.000 2322780.000 81430.000 0.20000 0 16286.000
Prak hours (AN 660740.000  6€39410.000 ° 21330.000 . 0-20000 0 4266.060 N
Nighk hours (kvah) = 1024940.000 1048690.000  46250.000 0.20000 0 9250.000
¢« |Max.Rec. Demand (VA 317.500 0.000 317.500 0.20000 63.500
SS3Cen. Demand (KVAL. : 110.50 0.000 110.50 1.00000 110.50
Power Factor 0.997
' Rill” Particulars
Particulars:- Base Value Rate lAmnunt (Rs.) j
Energy Charce - peak 4266.000 kvrh : 6.96 (Rs./kVAh) 29691.36
Energy Charge - Mormal ¢ Night 25536.000 kvah 5.86 (Rs./kVAh) 149640.9600
wp2C=21 energy charge 179332.32
GeHP Subsidy on Energy Charge !
Night Tire Concession
- .
Llower Vglrace Supply Surcharge
Lower Voltage Metering Surcharge ; .
Y¥ey. Recorded Demand (kVA) 63.500
ES% of Billing CD(KVA). 130.00 kva 85% / lq% 110.50
Demand Charge - 110.500 kva ) 250.00 '(}B./kVA/Month) 27625.00 o
Green Energy Charge (GEC)
Contract Demand Violation Charge
re
Rebate cn Expansion 0
EPFPAS ¢ 0
. FPPrS Subsidy 0.00
’ Ket Qurrent. 507 - 206957.32
ED+ENVIROVENT HI1K CESS . 23893.63
MC Tax " _ —
¢ Payment Info R
SAcrity Deposit (Cash) Rs.130000.00 SOP(Rs.) ED(Rs.) MT(Rs.)  Others(Rs.) |Total (Rs.)
Security Deposit (BG) - Payable Charges 206957.32 23893,63 230850.95
= .| | Sundry * 0 0
B Expiry Date Y 0 g
. Total Arrears § 0 0 0.00 - 0.14 0.14
Last Bil) Paid Amount Rs.229€22,00 Disputed Arrears S 0 0.00 0.00 0 0
Last Bill paid Date 16.10.2025( | Adv/Intrst (Cr/Dr) . 0.00
TCS / TDS arount 0 -
m“mmm"”m””ﬂ Amt Before Due Date 206957.32 . |23893.63 | o [0.14 230851.00
* Late Payment Surch. 3104, 36
. Total Amount Payable |210061.68 |23893.63 ,O ,0.14 233955.00 =¥
A . ’
1 SD Interest Pt FY 2024-25:Rs.0 , TDS:' Rs.0.00

2 Surdry Frount SOP/ED/MTFY0 Rs.will be Clawmed/Adjusted in Current/Mext bill,

"2 ED RO R2.17933.23 @10.0 %, MILK CESS Rs.2980.20 = @ 10 paisa par unit , ENVIRONMENT CESS Ra.2980.20 - @ 10
Falea per unie andg Q po 2 per unit for Stone crusher ,

Yorral Virar Peadi [17] .

BD, LVZ3, UM% (raaryan calculate on net energy charge = (Epergy Charge

altar considering NTC arcl Rebato)

v S

"



X

w

palsa per unit and @ I3 2
tormal Meter Reading

NS

4

Wi unit adjusment and escimacion for Unit 10220.000
KVAH Normal unit adiusurent and estimation for Un

1t 18268.000

4s ED AMOUNT Ro,18679.95 (10.0 %, MILK CESS Rs.3105.86. - @ 10 pai..a per unit ,ENVI na 3105786 = @ 10 \
per unit for Stene crusher , RONMENT CESS ' :

« 3

EU, LVSS, LW4S Charges cai?:ulatc on net cncrqy charge = (Encrgy Chargq after considering NIC and tc)
(]

THINACIAL "PRADESIH STATE ELECTRICITY
“ - BOARD LIMITED (A State Govl, Undertaki
f Li:?;;lf&fé;\ir ﬁ;z;mﬂrr-?b . HPSEBL Halp Line Ho. : 18001808060 or 1912 ") T
SISl €k =435 CORF: B Ho.8 SDA Carplex, Kasumt] Shimla=8.cryrf@hpseb. in 0177-2626104
HPSEBL PAN: - I‘v‘\CCHﬂBQdE‘: Electricity Qrbudamon: Firnt Floor, Sharma Sadan, Khalini Shimla-2
cxnbud*rmmlecrricity@gmai1 com, 0177~2624525 »
Name ‘ M/S KALA ANMD Availed ’
: - ¢ upply v LSDULL (111 T
Conouner 10 [INFRASTUCTURE | e SS7PLY Voltaga ) 11,06 - BL1L No. O 00 029
Legacy MC Fo.  |DEV.CO Netaring vorease gy |11+ e A
Installation No.|200012000411 oy e gatc age (kv) 11.00 Last Reading Date 31.10.2025
Addresa Cofpciel LZ:’W . LIPS-Two Part Current Peading Date |01.12.2025
5002769429 Sanctione < ki) 150.00 - Cash/Draft Due Date |19.12.2025
1324 173010 02 Bi1ggaomed Con.Demand (kvA) (130,00 Chq. clrmce. Due Date|19.12.2025 -
: ling Con.bemand (kva) 130.00 Billing tonth(s) 1
Meter Reading Unit J1324M01
— _ : VICIeF_Readimny
Mecter No. New (o]11] Difference
erence Multiplier Adjustment/ Consumpllon
Reading Reading Estimated unlfy
Total kVAW Energy | 570022039 3192.638 ‘
=) 0.000 3192.638 4.00000 18288.000 31058,552
Total K Energy . 3155.463 0.000 ‘
el (A . 3155,463 4,00000 18268.000 30889.852
3 ours ®. .
?; i s ) 1777.809 0.000 1777.809 4.00000 10220.000 17331.236
ak L .
X ours (KVAh) 463.087 0.000 463.087 4.00000 2508.000 4360.348
Night hours (k\g() ) 951.742 0.000 951.742 4.00000 5560.000 9366. 968
Max . Rec. Demand (kVA 19.721 0.000 19.721 4.00000 78.884
85%Con. Demand (kva) | 110.50 0.000 110.50 1.00000 110.50
Power Factor . 0.995
= ill Particulars
Particulars - Base Value Rate Amount (Rs.)
Energy Charge - Peak 4360.348 kVah . 6.96 (Rs./kVAh) 30348.02
Energy Charge - Normal & Night 26698.204 kvAh 5.86 (Rs./kVAh) 1156451.475440 &
Total energy charge el 186799.50 '
GoHP Subsidy on Energy Charge
Night Time Concession i
e -
Lower Voltage Supply Surcharge -
Tlower Voltage Metering Surcharge ‘
Max, Recorded Demand (KVA)., - : 78.884 ;
% of Billing CD(kVA). "’ 130.00 kVA 85% / 10% ~ 110.50 2
Demand Charge ‘ ) . 110.500 kVA 250.00 (Rs./kVA/Month) 27625.00
Green Energy Sharge (GEC)
Contract Demand Violation Charge : i
Rebate on Expansion” 0
FPPAS * 0
FPPAS Subsidy - - : 0.00
Net Current SOP : 214424.50
ED+ENVIRONMENT+MILK CESS 24891.67) -5 .
MC Tax —
e ZRR Payment Info A
Security Deposit (Cash) Rs.130000.00 : SOP(Rs.) ED(Rs.) MT(Rs.)  Others(Rs.) |Total (Rs.)
) le Charges 214424.50 24891.67 R 316.17
Security Deposit (BG) Payable Charg 239316.17
i Sundry * 0 0 0 [¢]
EG Expiry Date Total Arrears # 0 0 0.00 0.09 0.09
Last Bill Paid Amount Rs.230851.00 | b ited Arrears § |0 0.00 0.00 -0 o]
= » Y ibe 1 :
Last Bill Paid Date 15.11.2025] | Adv/Intrst (Cx/Dr) % 0.00 oty
a s TCS / TDS amount 0 % o
i l]l”lm"”lm”m“ m Amt Before Duc Date |214424.50 - |24891.67 |0 [0.09 239316.00/
: " - Late Payment Surch. |[3216.37 . IS SN |
2 . . Total Amount Payable |[217640.87 ] 24891.67 I 0 l 0.09 242533.00
=N Y -~ .. 5
1 SD Interest Amt FY 2024-25:Ro. 0, TD5:' Rs.0.00 ’
2 »: Sund mwnt SOP/ED/MIAX0 Ro.will be Claimed/Adjusted in Current/Next bill.



u”‘"‘.cumg- F‘RM)ESI" STATE kg
glectricity Bill = January-26 S TRICITY poagp [ ; : ,
KALA AMB SUB-DIVISION HPSER], Help Line y LIMITED (A State Govt. Undertaking)
S Eerivision colan <nani Oy B e e 8 18001808060 or 1912
Sub—U - co - 2 M x SDA G o . ) )
HPSEBL PAN: - AACCHA894 El'”‘ct’-'lcjty Qr:b .C(m)].C?’:,IKlL.lL'Y‘PtI Shimla-9.crgrf@hpseb.in 0177-2626104
‘\\O‘Tbut_i“umm\wmm: First Floor, Sharma Sadan, Khalini Shimla-2
ama M/S KALA AMB A electricity@gmail .com, 0177-2624525
Jys o vailed § v
consumer 1D INFRASTUCTURE - SUpply Voltage i COTIS
Legacy A/C No. | DEV.CO e Standard supp1y vonj;f()}((\yl‘)x i BiLL Ho. S50 617
rnstallation No.| 200002000411 Metering Voltage (kv (k) 11.00 Bill Date 03.01.2026
Address Tarift Categsry gl Last Feading Date 01.12.2025
CONE et e y LIPS=Two Part : adi
5002769429 -onnected Load (ki) b Current Reading Date [01.01.2026
- Sanctioned con ¢ 150.00 Cash/Draft Due Date [15.01.2026
» 1324 173030 02 . onLPemand (kva) | 120,00 .
i Billing Con.pe H -0 Chg. clrnze. Due Date|15.01.2026
Moter Rmdi' mand (kVa) 1320.00 Billing Month(s) 1
LI = ading Unit J1324M01
Meter No New VITter Reading
" o . INCWY Old .
Reading y Difference Multiplier Adjustment/ Consumption
Total kVAh Ehorgy Reading -
1 Energy SZ0022039 11152.408 Estimated units
Total kith Energy lmﬂs'lsoy 3192.638 7959.770 4.00000 0 31839.080
. e 0. L0
Normal hours (kVAh) 1519 3155.463 7869.687 4.00000 0 31478.748
Peak hours (kVah) 1‘587~ o 1777.809  4374.158 4.00000 0 17496.632
o .7 v
Night hours (kVAh) . a8 463.087  1124.701 4.00000 0 4498.804
s o e 412.653 951.742 2460.911 4.00000 i 0 9843.644
18.089 0.000 18.08¢° 4.00000 72.356
85%Con.Demand (kVA) 110.50
S . 0.000 - 110.50 1.00000 110.50
c
= 0.989] ,
: ill Particulars
Particulars Base Value Rate Amount (Rs.)
Energy Charge - Peak 4498.804 kVAn 6.34 (Rs./kVAh) 31311.67
Energy Charage - Normal & Night 27340.276 kVAh 5.96 (Rs./kVAh) i 160214.017360
Total energy charge 160214.02
GoHP Subsidy on Energy Charge
&Night Time Ccncession N
Lower Voltagd® Supply Surcharge .
Lower Voltage Metering Surcharge
Max. Recordec Demand (kVA) 72.356
g5% of Billing CD(KVA). 130.00 kVA |85% / 10% 110.50
Demand Charge 110.500 kVA 250.00 (Rs./kVA/Month) 27625.00
Green Energy Charge (GEC)
Contract Demand Violation Charge _
Rebate on Expansion 0 5
FPPAS * 0
FPPAS Subsidy 0.00
Net Current 57U 219150.69
ED+ENJIRCH T 1L CEES 25520.39
MC Tax |
i Payment Info
Security Deposit (Cash) - Rs-130000.00 SOP(Rs.) ED(Rs.) MT(Rs.) Others(Rs.) |Total (Rs.)
ecurity Deposit (BG) payable Charges 219150.69 25520.39 244671.08
Sundry * 0 0 0 0
i te - >
BG E.@lry ke Total Arrears f 0 0 0.00 0.26 0.26
Last Bill P4Td Amount ;{:,'.239316- 00| | pisputed arrears & |0 0.00 0.00 0 0
Last Bill paid Date 17.12.2025]| | Adv/Intrse (Cr/Dr) 0.00
— TCS / TLS arount 0
l]"lll”ll"“””””l l” Amt Belore Duc Date [ 219150.69 I25520.39 IO 10.26 244671.00
Late Payment Surch. |3287.26
Total Amount Puyable |222437,.95 |25520.39 l 0 I 0.26 247959.00
-~

sD Interest Amt FY 2024-25:Rs.0.00 , TDS:' Rs.0.00

)i
2 «; Sundry Pmount SOP/ED/MTAXO Rs.will be Claimed/Adjusted
3 *. ED AMOUNT Rs.19152.57 #10.0 %,
paisa per unit and @ Rs 2 por unit for Stone ¢ uzher ,
4 Norral letsr Reading
5 ED, L/35, 1AM5 Charges calcuiate on ner eneray charge =

in Current/Next bill.

Encray C
(Encrgy Charge after considering NTC and Rebate) .

\, MILK CESS Rs.3183.91 - @ 10 paisa per unit ,ENVIRONMENT CESS Rs.3183.91 - @ 10
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S H.P.STATE POLLUTION CONTROL BOARD 7T
'Vv;"---“ FORM X
=xne REPORT BY STATE BOARD ANALYST
" (See Rule 26) :
Report I\L(‘): 12555/W-21242 ‘ . 02/01/2026

I hereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointed under sub-section (3) of
section 53 of the Water (Prevention and Control of Pollution)y Act, 1974 (6 of 1974) received on 12/12/2025 from
Rajesh Kumar, JEE, HP State Pollution Control Board RO Paonta a Grab sample of final out let of
CETP. of KALA AMB INFRASTRUCTURE DEVELOPMENT COMPANY , Ogli, Nahan,
SIrmour, Nahan Distt. Sirmaur, H.p. 173030 on dated 11/12/2025 for analysis. The sample was in a .
condition fit for analysis reported below:

I further certify that 1 have analyzed the aforementioned sample on 12/12/2025 to
02/01/2026 and declare the result of analysis is to be as follows :-

Method of analysis
IS- 2488(1-V), IS-3025(Part 44): 1933, 'Standard method for examination of water', 23rd edition prepared and
#=| published jointly by:-
1. American Publie Health Association
2. American Water Works Association
3. Water Pollution Control Federation
I SAMPLING PARAMETERS G
Sr. Parameter Name Results Units - Permissible Limit Remark/Result
No. | Analysis
1 |pH 7.79 6.0-9.0 Within
Permissible Limit
2 |BOD 10.0 mg/L 30 Within )
Permissible Limit
3 Total KIELDAHL-(8.12 mg/L 50 Within
N 3 Permissible Limit
4 Phenolic BDL (DL- 0.1) mg/L 1 -
--Compounds(as
CB6HS50H)
=5 Bio-assay Test  [90.0 % 90-100 Within
Permissible Limit
6 TSS 1 2.‘5 mg/L 100 Within
2 Permissible Limit
7 Fluoride 0.51 mg/L 2 Within
i Permissible Limit
COD 168.0 mg/L 250 - |Within
- Permissible Limit
i Arsenic BDL mg/L . 0.2 -
e Mercury BDL (DL-0.005) |mg/L 0.01 - =
Zinc 0.15 mg/L 5 Within '
Permissible Limit
s “This Is compuler generated document from HPOCMMS" g Page 1 of 2
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Within
Permissible Limit
/ NA -
/ 5 Within
Permissible Limit

The condition of the seals, fastening and container on receipt was as: scaled as PCB

Signed this on 02/01/202¢

-Remarks of Lab Head:

s
[=] ! [w]
Tl
Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta
From:
H.P. STATE POLLUTION CONTROL BOARD.
RL Paonta
~
To: ;
KALA AMB INFRASTRUCTURﬁ DEVELOPMENT COMPANY
Ogli, Nahan, SIrmour, Nahan,
Distt.Sirmaur, H.P.173030
ey
Page 2 of 2
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